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‘The following Bill was introduced in the Andhra Pradesh
Legislative Assembly on 24" November, 2021. :

L. A. Bill No. 27 of 2021

A BILL FURTHER TO AMEND THE ANDHRA PRADESH UNIVERSITIES
ACT, 1991 '

Be it enacted by the Legislature of the State of Andhra Pradesh in the Seventy-Second

year of the Republic of India as follows :- -

1. (1) This Act may be called the Andhra Pfadesh Universities (Amendment)

Short title title
ACt’ 202 1 oonunencew?:n(:
(2) It shall come into force on such date as the State Government may, by notification,
in the Andhra Pradesh Gazette, appoi_nt.
2. In the Andhra Pradesh Universities Act, 1991, in the Schedule, in the Table,- Amendment to
" Schedule.
(i) In column (3), against serial No.4, item No.2 shall be omitted.
(ii) after serial No.l 16, the following entries shall be added in columns (I), Act No.4 of 1991
(2), (3) and (4) respectively, namely:-
(1) (2) (3) (4) :
17 | Andhra Kesari Ongole and it may extend
University. : Prakasam to any place within radius of]
: © ' jten miles around it.

' J-161 [1]
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STATEMENT OF OBJECT AND REASONS

The Government of Andhra Pradesh is committed to initiate a paradigm
shift in the education system by imprdving access, equity, quality, affordability
and accountability with special focus on Teacher Education along with multiple
areas of study in order to enable and encourage high-quality multidisciplinary
and cross-disciplinary teaching and research, and innovation across fields.

- As envisioned in National Education Policy (NEP) 2020 to have one
multidisciplinary university in each district, the government is desirous of
establishing Andhra Kesari University as there is no university in Prakasam
District. The said multidisciplinary university is prdposed to be establi_shéd in
Pernamitta village of Santhanuthalapadu Mandal, Prakasam District, with an
exclusive focus on Teacher Education, by relocating the existing P.G. Centre of
Acharya Nagarjuna Universities Act, 1991.

The proposal.is made in line with the recommendations laid in the NEP
2020, which focuses on the need for moving the teacher education that is currently '
in silos, into a multidisciplinary Higher Education Institutions, so that the
students can have enriched learning experience eventually leading to
enhancement in education standards and learning outcomes. Further, in the light
of observations made by the Andhra Pradesh Education Reforms Committee
pertaining to the lack of strength in quality teacher education, pre-service teacher
training, lack of specialised courses in in-service trainings and dilution in
quality of pre-service education, a need for establishment of an Institution with
key focus in the area of Teacher Education to prddu_cc high quality teachers has
been established. '

As the pandemic has caused major and sudden changes in the classrooms,
various gaps have been observed in terms of preparation of online content and
its delivery to students in online classes. To address these lacunae, the proposed :
university intends to establish a Centre of Training (CoT) to provide competency-
based professional development programs for the stakeholders involved in
Higher Education and School Education through comprehensive blended training
modules using the latest ICT infrastructure and relevant tools. The center will
emerge as a learning environment and capacity building centre for all the
teachers in the State. A

The proposed Andhra Kesari University would cater to the educational
needs of students residing in the local and neighboring areas more effectively
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and pfoduc,e high quality teachers by strengthening the quality of teacher
education (pre-service and in-service teacher training). It also intends to build
thoughtful professionals with the skills needed to join an ever-demanding
workforce while providing exceptional research and analytical skills through

rigorous academic programs.

In order to achieve the aforesaid objects, the Government have decided
to make suitable amendments to the Andhra Pradesh Universities, Act, 1991

This Bill seeks to give effect to the above decisions.

Dr. AUDIMULAPU SURESH,
MINISTER FOR EDUCATION.
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FINANCIAL MEMORANDUM

The proposal pertains:to bringing out an amendment Universities
Act, 1991.

The Government shall provide the required funds to Andhra Pradesh Andhra

Kesari University in due course.

Dr. AUDIMULAPU SURESH,
MINISTER FOR EDUCATION.
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MEMORANDUM UNDER RULE 95 OF THE RULES OF PRECEDURE
AND CONDUCT OF BUSINESS IN THE ANDHRA PRADESH
LEGISLATIVE ASSEMBLY. ;

The Andhra Pradesh Universities (Amendment) Bill, 2021, after it is
passed by the Legislature of the State may be submitted to the Governor
for his assent under article 200 of the Constitution of India.

Dr. AUDIMULAPU SURESH,
- MINISTER FOR EDUCATION.

P.BALAKRISHNAMACHARYULU,
Secretary to State Legislature.
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